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-was stated that a large number of 
copies were printed and then at once 
sold as waste paper instead of being 
distributed to the readers. It was 
also stated that the number of co
pies printed varied sharply from 
day to day, the number of copies be
ing much larger exactly on those 
days on which +be number of pages 
were larger, i.e. the days on which 
the retail value in terms of wage 
was larger. “The Statesman” did 
not send the Committee the infor
mation sought about the daily print 
order until after <1 1 hr pat of pennl 
action. The print order figures 
'furnished show unu-ually wide va
riations. This is r̂ so a case in which 

•special enquiry woultl be advisable”.
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SHRI INDRAJIT GUP1A: Have 
Government obtained any explanation 
from the Statesman .is to why there 
should be a discrepancy in the selling 
price of the paper as between its. Cal
cutta edition and Delhi edition?

SHRI VIDYA CHAR AN SHTJKLA: 
All these matters are under investiga
tion.

SHRI VASANT SATHE: Has any
attempt been made 1j have ttie stay 
gi anted bv the digh Court vacatcd, 
and has the Government examined 
whether they are realiy con >p eicly 
helpless in the face of the stny ft vim 
taking am action .igjzrst this paper?

SHRI VIDYA CTTARAN SHUKLA: 
Certam1yi we have taken action to get 
inter-Minineriai iecord as quickly as 
possible. But as ihmp-? go at present, 
the High Court is taking more time 
than it was booked Wr aie marshal
ling all the legal help that we can 
to pursue this case in the Hij.*» Court.

WRITTEN ANSWERS TO QUESTIONS

Monopolies operating in Production 
and Distribution of Essential 

Commodities
*324. SHRI S MURUGANA-

THAM: Will the Minister of INDUS
TRY AND CIVIL SUPPLIES be 
pleased to state:

(a) whether he said that “mono
polies operating in the production and 
distribution of essential commodities 
and items of mass consumption will 
be abolished” addressing the Central 
Advisory Committee on Civil Supplies 
in New Delhi on March 2, 1976; and

(b) if so, in what manner It will 
be done?
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THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL SL i� .:-LlbJ (SHRI A. C. 
GEORGE): (a) and (b). While ad
dressing the Advisory Committee on 
Civil Supp'.ies on 2nd March. 1976 the 
Minister of Industry and Civii S'lp
plies stated that the production perfor
mances of large sca·:e units were being 
examined so that production was in
creased up to their licensed capacities. 
He further stated t.l-Ht an examination 
was being made of monopolies ope
rating in the productio'.'l and distribu
tion -of essential �ommodities and 
items of mass cons•.1mption with the 
objective of ensuring 'ha1. production 
of co•nsumer goods is diversifie;] and 
augmented so that the consumr;,r has a 
choice of several types of essential 
!;Onsurµer items 3.t compe!;ing rates. 

Government have taken several 
steps· to ensure that production of es
sential manufactured goods is aug
mented in the orga:;1,sed sector. The 
production is monitored regular�y 1o 
ensure that" the orgnnised sector 'iri, 
eluding large houses tliscnarg<:> thsir 
respoi).sibilities in this r2gard. Severa 1 
manufactured items of mass consump
tion for example laundry soap, foot
wea� · safety matches, ute11sils and , , 
cycle tyres and tubes have been re
served for production in the sm:cill 
scale industrial sector. On th0 cic;tri
bution side action has been faken pro
gressively for abo1ition of sole sering 
agents. The future appointme•nts of 
sole selling agents has been prohibited 
in sugar, vanaspati. cement. and paper 
industries since September 1975. D1:1r
ing the year 1!)75 the Mo�opolies and 
Restrictive Trade Practices Commi�
sien has delivered 25. judgements stri
king down or !1olding void a number 
of mt>nopolis�i-:::s trade prnctices which 
pevent or distort competition. In ad
dition there Tiave been numerous in
terim orders_ of the Ccmmission giv -
ing various directions. The consumer 
proi!ucts covered in these orders in
clude e1ectriC' fan:,, fnotwear_ sewing 
m,cn'ines, ,�oa;;,s and detergents, can-

ned and bottled food vanaspati and 
refined oLs G.L . .S. lamr,s and pressure 
cookers. Inter-alia, the emphasis in 
Industrial Policy contlnues to be gov
erned by the objective of preventing 
the emrgence of privafo monopolies 
an concentradon of ecO'l1omic power in 
the hands uf small m:mber of indivi
duals. 

Starting of Thermal Plant from Gas 
found in Tripura 

*328. SHRI BIRE.N DUTTA: Will 
the Minister of ENERGY be pleased to 
state: 

(a) whether any money has been 
sanctioned for starting Thermal Plant 
from Gas found in Tripura; 

(b) if so, the amount 
and 

sanctioned; 

(c) when the work is expected to be 
started? 

THE MINISTER OF ENERGY 
(SHRI K. C. PANT): (a) to. (c). A 
provision of Rs. 100 lnkhs has been 
included in Tripura's Annual Plan- for 
1976-77 subject to the condition that 
the order for the ge:ierating set should 
be placed only after the availability of 
natural gas is firml:v established and 
the approval of the project by the 
Government of Indi:1. 

Nationalisation of Private Collieries 

*332. SARDAR SWARAN SINGH 
SOKHI: Will the Minister of ENER
GY be p.'eased to ,,fate: 

(a) whether proposals have been 
received from the States for nationali
sation of private collieries; and 

(b) if so, steps Government propose 
to take to nationalise all the private 
collieries in the country? 

THE MINISTER 
(SHRI K. C. PANT): 

OF ENERGY 
(a) and (b). 

All t.he known ·privately held coking 
coa1 mi•nes barring the captive mines 
of the Ste<:'1 Plants, were natlo11alise::d 




